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Niw Deihi this the 20 day of September, 2005

Hon'die Snri V.K. Majotra. Vice Chairman (A)
Hon’'ble Shri Shanker Raju, Member (J}

San 5. P.S Onaka
77104 Shwag Park,
Sha ndara Daihi. -Petitioner

!By Advocate. Shri Arun Arora;
Versus

Shri Rajender kumar
Sirector of Education
Government of NCT of Deihy
Sham Nath Marg,

Oid Sectt., Dethi-110007

b

Snict Rattan Khokhar

Deputy Director of cducation

Government of NCT (Easi;

Ran: Garden, Deinhi-110037. -Respondents

(By Advocaie. Ms. Simran. proxy for
Mrs. Avn;sﬁ Ahiawat)

ORDER {Orai}

Hon'die Shri Shanker Raju, Member {J)

Thougn the claim coniesied on behaif of the appicant on ine ground taat
qrechions nave not peen compied with in true ietier and spint, learned counsei
sesxs and s alowed 0 wiinaraw e C.P wath libenty 1o iake approprale

ArpCeesnas 1 AcCordante win aw. Notices io (ne respondenis are giscnarged.
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:Shanser aju) {V.K. Majotraj
Membper (J) vica Chairman (A



